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Abstract of the Proceedings of the Council of the Governor General of Tudia,
assemdbled for lhe purpose of malking Laws and Regulations under the
provisions of the det of Parliment 21 § 23 Vie., cap. 67.

The Council met at Government Iouse Simla, on Thursday, the 11th May, 18S2,
Presexo:
His Excellency the Viceroy and Governor Goneral of India, K.G., G.ML8.IL.,
- G.M.IE., presiding.
His Excellency tho Commander-in-Chicf, ¢.¢.n., C.LE.
The ITon’ble J. Gibbs, ¢.8.1., C.I.E.
Major-General the ITon’ble T. T, Wilson, ¢.B., C.LE.
The Hon’ble T. C. Hope, c.s.1.
The Ifon’ble C. P. Ilbert, m.A.
The Hon’ble Sir 8. C. Bayley, x.¢.8.I1,, C.LE.
The Hon’ble C. H. T\ Crosthwaite.
The Hon’ble W. C. Plowden.

CENTRAL PROVINCIES LOCAL RATES BILL.

The Hon’ble Mr. Cnosm.\mm moved that tho Hon’ble Mr. Hope bo
added to the Seclect Committeo on the Bill to provide for the levy of Rates on
Land in the Central Provinces.

Tho Aotion was put and agreed to.
CENTRAL PROVINCES TENANCY BILL.

The ITon’ble Mr. CROSTIWAITE also moved that the Hon’ble My, Plowden
be added to the Sclect Committee on the Bill to consolidate and amend the
law relating to Agricultural Tenancies in the Central Provinces.

The Motion was put and agreed to.

The Couucil adjourned to Thursday, the 18th May, 1882.
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